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(c) In case, outside the limit of this Police Station, then

Source information
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(=) ™
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(@) Tt / 9fq =1 =™
(b) Father's / Husband's Name

() = faf=
{c) Date of Birth
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(F) Profession
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(g) Address
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NA
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(d) Nationality

Palce of Issue

Details of known / suspected / unknown accused with full particulars
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(Attached separate sheet, if necessary)
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[separate sheet enclosed as Annexure A]
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Annexure A

Details of accused:

Sh R K Sangwan, DSP, CBI

Sh R K Rishi, DSP, CBI

Sh Kapil Dhankad, Inspector, CBI

Sh Sameer Kumar Singh, SG -II, CBI

Sh Arvind Kumar Gupta, Advocate, s/o Jagdish Lal

Sh Manohar Malik, Advocate, s/o Kushal Pal Singh Malik

Ms Mandeep Kaur Dhillon, Additional Director, M/s Shree Shyam Pulp & Board Mills
Pvt. Ltd

Sh Sujay Desai, Director of M/s Frost International Pvt Ltd

Sh Uday Desai, Director of Frost International Pvt Ltd

10. Unknown cthers

VA

\
NUPM@\ , IPS

SP, CBI, ACU-IvV
New Delpj
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12.

No Delay
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Reasons for delay in reporting by the complainant / informant

Nﬁ%ﬁ/mwﬁrm@ﬁaﬁrﬁ(@ﬁw@aﬁwﬁw%aﬁ)

Particulars of properties Stolen (Attach separate sheet, if necessary)

© NA.
UEd / WG Wi & HA T
Total value of property stolen

W/ I Heg TE FHF
inquest Report/ U. D. case No. if any
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First information contents (Attach separate sheet, if required)

[Separate Sheet Enclosed as Annexure B




ANNEXURE- B
INFORMATION

A reliable source information has been received that Shri R.K. Sangwan, DSP, Shri R.K. Rishi,
DSP, Shri Kapil Dhankad, Inspector and Shri Sameer Kumar Singh, Steno, in conspiracy with
private persons Sh Arvind Kumar Gupta and Sh Manohar Malik and certain other accused have
been compromising the integrity of investigation of certain cases on extraneous pecuniary

considerations.

In this regard, it has been reliably learnt that in the case of M/s Shree Shyam Pulp & Board
Mills Pvt. Ltd. (M/s SSPBML), Shri R K. Sangwan, DSP the previous investigating officer of
this case, offered and paid a bribe of Rs.10 lakhs in cash on behalf of Ms. Mandeep Kaur
Dhillon, Addl. Director of the said company to Shri Kapil Dhankad, Inspector. On his part, Sh
Kapil Dhankad conveyed confidential information relating to the investigation of this case to

Sh R K Sangwan, DSP with an intention to favor the accused.

Further, it is learnt that Rs.10 lakhs was paid as bribe by Shri R.K. Rishi, DSP on behalf of
Sujay Desai and Uday Desai, directors of M/s Frost International Pvt Ltd to Shri Kapil

Dhankad, Inspector who was seized of the issue, for extending favors to the said company.

Further, it is reliably learnt that Shri R.X. Rishi, DSP received Rs.15 lakhs twice through two
advocates namely Shri Manohar Malik and Shri Arvind Gupta (having office in Defence
Colony) to extend favors to a Chandigarh based company against which a corruption case was
being investigated by CBI. In this matter, Shri Kapil Dhankad twice received Rs.2.5 lakhs from
Shri Arvind Gupta for having brokered the deal through Shri R.K. Rishi, DSP.

It has also been reliably learnt that the details of the investigation of many other cases including
confidential notes and directions have been communicated by Shri Sameer Kumar Singh,
Steno, to Shri R.K. Sangwan and Shri R.K. Rishi on pecuniary considerations to protect the

interests of the accused.

NUPUR PRASAD, IPS

SP, CBI, ACU-YY
New Lz




The aforesaid facts and circumstances prima facie disclose that these accused persons
entered mnto criminal conspiracy amongst themselves and with unknown others to
commit offences of offering / accepting undue advantage, obtaining undu¢ advantage

to induce a public servant to perform public duty dishonestly, and abetment of the same.

Therefore, a Regular Case under section 120 B of IPC r/w w/s 7, 7A, 8 and 12 of The
Prevention of Corruption (Amendment) Act, 2018 1s being registered against ShR K Sangwan,
DSP, CBI, Sh R K Rishi, DSP, CBI, Sh Sameer, Steno ,CBI, Sh Kapil Dhankad, Inspector,
CBI, Sh Arvind Kumar Gupta, Advocate, Sh Manohar Malik, Advocate (both private persons),
Ms Mandeep Kaur Dhillon, Additional Director, M/s Shree Shyam Pulp & Board Mills Pvt.
Ltd, Sh Sujay Desat and Sh Uday Desai, Directors of M/s Frost International Pvt Litd and
unknown others and entrusted to Sh Kiran S, SP, ACII, CBI. New Delhi for investigation.

vl

Ms NUPUR

SP ACUIV/ ACTI

BROBIRPHAERD, ps
SP. CRY, ACU-IV
New wathi
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Action taken : Since the above information reveals commission of offernce(s) u/s as mentioned at
{tem no. 2

(1) T Usithd T T U 99 UREY g3 37
Registered the case and took up the investigation or

Yes
(2) frdfom (S aifyesdt <1 =) ey 4 i 3g faw ™
Directed {Name of IO) Rank No. Took up for
investigation
Shri Kiran S Supdt. Of Police/CBI/ACU-V/AC-IIf
(3) w1 § S & TR New Delhi
Refused investigation due to NA or
(4) dfem o/ #1 TG e T fSen Ffyar & YR W
Transferred to PS District on point of jurisdiction
N.A.

SR/ YEAET B 9 U UGt [ el G T, TR wel-wel st e
R fear g s wia sl ) gl & e w=E S T

FIR read over to the complainant/informant, admitted to be correctly recorded and a copy given to
the complainant/informant, free of cost.

Ug B GART 9 §E Wihd A aE |

R.O0.A.C.
14. ARERT / el & TRIER g AfYEt & SRR
Signature / Thumb impression Signature of Officer in-charge
of the complainant/informant Police Station

AME / Name

(T®) /Rank No, I "
(Ms Nu\p!t'ﬁ;iaégu;ﬂ

SUPDT. OF POLICE
15. = % WM H fRE U6 gy CBI/ACU-IV/NEW DELHI
Date and time of despatch to the ourt
NUPUR PRASAD, IPS
SP, CBI, ACU-IV
New Delhi

(qurlt AT & e af o)

Signature of recording Officer with date
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Attachment to item 7 of First Information Report

iy safga =t wdifte fagiwarg, fowum qun er feeor -

Physical features. deformities and other details of the suspect/accused : (If known / seen)

FH | v R |'uilife e e & * 3ot *uga fa
Sl |(Sex){ afE / I (Built) . H (Complexion) (Identification
No. Date/ year (Height) Mark/s)

of Birth (in Cms)
1 2 3 4 5 6 7
fereaa/fagroTar G| EIS| stfe e AT
(Deformities (Teeth) (Hair) (Eve) (Habits) (Dress habit/s)
peculiarities)
8 9 10 11 12 13
e /St T / Palce of
. & w1 R o w9 foe w&A o e
(Language / Dialect) |  (Burn mark) (Leucoderma) {(Mole) (Scar) (Tattoo)
14 15 16 17 18 19

fEnit / gaerr, g divy / o % W W A et foe R m W @ i vfafie
Bl

These fields will be entered only if complainant/informant gives any one or more particulars about the
suspect/accused.
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